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LAVASI ..., s&?x{dau,éhir.rjwlfe of Nl)zﬁ’j A4 AL, gWJ/\Q
years, belonging to B’—L\M LQ%U(Q\J‘I\AQ. ﬂﬁﬁwuy

service and presently working as . ASS lS:{"@bkﬂL RN o

L[r 2o e A

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

A, Delalls of movable agsets
{Assets In joint name indicating the extent of joint ownership will also have to be

given)

W%ﬁl Description Salr [ Spouse Dependant-1 | Deperdant-2 | Dependant-3
| L e HNamie(s) Hams Name Etc. Name
(i) | Cash S‘OOO‘O]» e A
(il) | Deposits in < s

Banks, Financial k&%ﬂ‘ qu\ﬁ i}a!
pe Institutions And | 1ot
Non-Banking Maudl] Sg' 00/~
| Flnancial
Companias Lpte (o
l Eill) Em‘dgr L IC m‘_...... - _..J_,.__....—.
Debertures and -Nﬂ “5"'7—52
Shares in
companies gi‘%ﬂ.?ﬂ

{Iv) | Other financial 32ETE DE e
institutions, 63ot, [- 3
NSS, Postal Y ™o
Savings, LIC ‘:f"XOVV\C‘JAM:
Policies, etc W[qm

1 | | LY 1

{v} | Motor Vehicles |¥Hyundoy| $COGFLL
(details of \ ;_30 Delive Ho
make, ete,) -A\MW

(V) | Jeweliery (gl (2-01%." 2012)

v ewsliery (glve .

: details of %0615 %NO?'M
weight and = C’LOE{
valug) %ﬁ?; \%el

21

(vii) | Other assets, :
such as values
of claims /
interests

Mote: Value of Bonds / shares / Debantures as per the latest market value in Stock

Exchange in respect of listed companies and as par books in the case of non listed
companies should e given.

* Dependant here means a person substantially dependent on the income of the

employee,
QL\WL} [4umong
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[MNete: Properties in Joint gwnership indicating the axtert of joint pwaership waill
alsa have Lo be Indicated|

Sr.
Ho.

Description

- Name(5)

Solf | Spousc 'l"'ne.porvd;ﬁt-i [ Bependant-2 Dependant-3
Name Name __ | Ete. Name

X0

-Current market value |

(i)

Mon-Agricultural Land
- Lacation(s)

- Survey number(s)

- Extent (Total ]
measurgmeant) ‘

“Agricultural Land Punief
- Location{s) kathq

|
|
|

1

~Current_market value

- Survey number(s) 2947 Dl
| - Extant (Total Y
| measurement) 2, 2 12D

(i)

{ measurament)

Buildings (Coemmercial
and residantial)
Locationis)

- Survey jdoor
number(s}

- Extent (Total

- Current market
value

1110000400

]

()

Houses / Apartments,
etc.

- Lacation(s)

- Survay fdoor
number(s)

= Extent (Total i
measuremeant)

- Current market
value

(v)

Others (such as |
interest In property)

£3

|

(2}

1 glve hergin below the details of my liabilities / overdues
institutions and government dues:-

[Mote : Please glve separale details for each item)

to public financial

{if) Loans from financial
institutions .

Sr. Description Name & address of Bank / Amount outstanding as
No, ginancial Institutions(s} / OF1 srapgeriaspsstrsasie
; . q_odooof "
(a) fi} Loans from Banks ¢ (

] 20 D_g;?‘ -merTr.(s} 2 Md/\
L%e)&oréﬁ Loa_yj l

(iil) Government Dues:
(a) dues to departments
dealing with government

| accommaodation

{b) dues to departments

dealing with supply of
water

[(c) dues to departments

dealing with supply of
electricity

gmjL] Koy



»

(d) dues to departments {
dealing with telephones
(e) dugs to departments
dealing with government
transport (inciuding
aircraft and helicoptars)
(F) Other dues, IT any

(b) (1) Income Tax including ~20
surcharge [Also indicate %\C\

the assessment year uglto L‘ Q—O}Ll

which Income Tax Raturn o

flled. Give also Permanant

Account Number (PANY] B NUFH &r‘:l 2 &
(i) Wealth Tax [Also
Indicate the assessment
year upto which Weatth
Tax return filed,] S
{illy Sales Tax [Only in

case of progrietany
business]

(iv) Property Tax

E. Personal Detail

s%r;;gﬁmsém Mo, PTC [RLA - 1204 ]
Gender s 5 F | (M/F) |

Date of Birtn 0]S[o]2]1]9l8 O | (oo/mamsrevy

Class/Group - @
Cadre -

{AJB/C)
[ Bitwn CagislaBve frteundly Cootefendf Batta9)

(Full Name &.9. B.A.5.-Bihar Administrative Senfice,

B.S.S.- Bihar Secretariat Service etc.)

Home District 3= ' Pod .

I hereby declare that the above details are true to the best of my
knowledge and belief.

signature ... A0l LS

MName of Emplayse: ... gqﬂIL\jL‘LUMAM
Piace:...E@?]TM....... Dgstghatlon:.,,..Qti.&i&‘:}.@l.v.\t.....................
Dateoglol.‘ll Demrtment:..ﬁiﬁ%ﬂWM\D:‘%...&Wf\j'

Note: Please sign sach page of the declaration. Asset declaration foarm
must be in A4 size white paper with computer typed (single side)
in prescribed format.

Sl\@% lﬂm«ow‘



